D | TEM NO 13 COURT NO. 8 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to  Appeal (O...... cC No('s) .
22140- 22141/ 2015

(Arising out of inmpugned final judgnment and order dated 23/07/2014
in RP No. 132/2014 in WP No. 11954/2013 and i npugned order dated
19/ 12/ 2013 in WP No. 11954/2013 passed by the Hi gh Court of

Judi cature at All ahabad, Lucknow Bench)

UNION OF | NDI A AND ORS. Petitioner(s)
VERSUS
MS. A C. L EDUCATI ON CENTRE (P) LTD. Respondent ( s)

(Wth appln. (s) for c/delay in filing SLP and c/delay in refiling
SLP and office report)

Date : 04/01/2016 These petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTI CE R K. AGRAVWAL
For Petitioner(s) Ranjit Kumar, SG
V. Mbhana, Sr. Adv.
B. Krishna Prasad, AOR
Mani sh Pushkar na, Adv.
T.N. Rajdan, Adv.

SSSFS

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER

| ssue notice on SLPs as al so on application(s) for
condonati on of del ay.

Tag with SLP(C) No.34872 of 2014.
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